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 Title:  Ruling  regarding  Motion  for  Adjournment.

 श्री मल्लिकार्जुन  खड़गे  :  इसमें दो  एडजर्नमेंट  मोशन  हैं,  लेकिन  हमने  जो  अर्जेन्ट  इश्यू पर  दिया है,  that  is  highly  objectionable  language  used  by  BJP  ministers
 flaring  up  attention  as  reported  in  today's  Indian  Express  newspaper  dated  and  December,  2014.  यह  बहुत  ही  महत्वपूर्ण  मुद्दा  है।  यह  एक  गंभीर  मामला  है।

 (व्यवधान)  इससे  शान  ऑलरेडी  हो  रही  है।  ...(व्यवधान)  इससे  पहले  भी  कम्यून  राइट्स  हो  चुके  हैं।  ...।  व्यवधान)  इसके  लिए  उनको  माफी  मांगनी  चाहिए।  (व्यवधान)

 HON.  SPEAKER:  Hon.  Members,  I  have  received  notices  of  Adjournment  Motion  from  Shri  Rajeev  Satav,  Shri  K.H.  Muniyappa,  Shri  K.C.  Venugopal,
 Shri  Deepender  Singh  Hooda  and  so  many  others.

 The  matters  though  important  enough  do  not  warrant  interruption  of  business  of  the  day.  The  matters  can  be  raised  through  other
 opportunities.

 I  have,  therefore,  disallowed  all  the  notices  of  Adjournment  Motion.

 Interruptions)

 माननीय  अध्यक्ष  :  आप  इसे  बाद  A  उठा  सकते  हैं।

 8€!  (व्यवधान)

 शहरी  विकास  मंत्री,  आवास  और  शहरी  गरीबी  उपशमन  मंत्री  तथा  संसदीय  कार्य  मंत्री  (श्री  एम.  वेंकैया  नायडू)  :  आप  लोगों  ने  बहुत  से  नोटिसेज  दिए  हैं।  (व्यवधान)  स्पीकर

 महोदया  उनका  अध्ययन  करने  के  बाद  अपनी  रूलिंग  दंगी।  मेरा  कहना  है  कि  अखबार  में  कुछ  छपा  है,  उसे  लेकर  हाउस  को  एडजर्न  कराया  जाए,  यह  कोई  पद्धति नहीं  है।
 (व्यवधान) कभी  भी  ऐसा  नहीं  हुआ।  ...(व्यवधान)  (व्यवधान)  हम  सभी  विषयों  पर  वर्च  करने  के  लिए  तैयार  हैं।...(व्यवधान)  आप  निश्चिंत  रहिए।...(व्यवधान)

 HON.  SPEAKER:  You  can  not  raise  it  at  any  time.  I  will  allow  you  afterwards.

 Interruptions)

 SHRI  M.  VENKAIAH  NAIDU:  There  are  other  important  issues.  Try  to  understand  that.  After  the  Question  Hour,  the  Speaker  will  take  a  view  on
 whatever  notice  given  by  the  Leader  of  the  Congress  Party.  We  are  ready  to  discuss  any  issue.  ...(  Jnterruptions)

 HON.  SPEAKER:  I  have  said:  "You  give  a  notice.  I  will  allow  you  to  raise  it  but  not  Adjournment  Motion."

 Interruptions)

 11.06  hrs.

 At  this  stage,  Shri  Jyotiraditya  M.  Scindia  and  some  other  hon.  Members  came  and  stood  on  the  floor  near  the  Table.


